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departmentally a well a through prose-
cution in Courts. Apart from confi cation 
of smuggled goods and impo ition of 
persone) pena Jty, preventive det ntion under 
the COPEPOSA Act is also resorted to in 
appropria t case. 

Be ides, c rlain ndangered species of 
snakes have been got included in Appendix · 
III of the Convention on International 
Trade in Endang red Sp cit!s, through an 
amendment which took effect from January, 
1984. A a result, international trade in 
snake skias of Indian origin has been 
restricted a 11 over the w rid . . Thi has 
helped in curbing smuggling of snake skins 
out of Iodia as will be eviden t from seizure 
figures of 1985. 

New 1tem C ptioned ' Sarkar Cigoreton Ke 
Daam. Ghatane Nahln Detl" 

831. SHRI SARFARAZ AHM D: 

SHRJ JAGANNATH PATTNAIK : 

Will the Mini tcr of FINANCE be 
plea ed to sta te: 

(a) whether his attention has been 
drawn to the news item captioned "Sarkar 
Cigaraton kc daam ghatane nathin deli" 
appearing in the 'Jan atta' of 13 October, 
1985; 

(b) if so, the extent to which reduction 
in the prices of cigarettes was proposed by 
the companies; and 

(C) difficulties being experienced by 
Government in accepting the proposal? 

TH MINISTER OF STATE IN THB 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY): (a) Yes, 
Sir. 

(b) and (c) . Prior to 2-9-1985, the 
exci e duty on cigar ftes varied with very 

ve-pai chon e to the prices of 
cigarett t ' wa fouod tbat 

orne m nufactur r of cigarette Were 
cl rio ide nf ical br nd at two price 
paying duty n th low r price and elHog 
the e at th higher pric. In order to 
minimL e th c p I.: f r uch manipulation, 
the v rom ot introdtlc dar vi ed duty 
tructur on ci ar He OD 2-9-1985 wi th 

only fiverates of duty, followed by a stipula-
tion tha t the surface design ofe ach brands 
of cigarette bould b got approved by a 
ceo ral authority. 

After the excise duty rates were restruc-
tured on 2 .. 9-1985, cigarette manufacturers 
had d clar ed for certain brand of cigarettes 
lower prices a printed 00 the package as 
compared to the printed sale price prevai. 
ling prior to 2·9-1985. This was mainly 
with a view to availing of the lower rate 
applicable to the lower sla b . The extent of 
r duction propo&ed varied as between 
different brands. 

]n the context of the earlier experience, 
the Government had reasons to believe that 
the declaration of lower print d prices for 
certain brands of cigarettes. when the 
consumers were used to paying higher prices 
for such brands, would result only in 
r duction in revenue wirh no bendit to the 
consumers. AgJinst this background, 
approva l was not accorded where the 
manufacture:'S dccla red prices for brands 
lower than the prices prevailing for such 
brands prior to 2-9-J985, as also where tbe 
brands were found to be deceptively similar. 

Vi it of Foreign Tourists to Bihar 

832. SHRI SIMON TIGGA: Will the 
Minister of PARl.IAMENTARY AFFAIRS 
A.L~D TOURISM be pleased to state: 

{a) the names of the places in Bihar 
whi h attract foreign tourists; and 

(b) the amount spent by Union Govern-
ment to develop tourism in Bihar, in com-
parison to other States? 

THE MINlSTER OF PARLIMENTARY 
AFFAIRS AND TOURISM (SHRI H.K .L. 
BHAGAT) : (a) According to the Oovt. 
of Bihar, places attracting foreigo tourists 
are (1) PatD9 (2) Buxar (3) Sasaram (4) 
Ma ner Sharif (5) Rajgir (6) Nalanda 
(7) Pawapuri (8) Bihar Sharif (9) Bodbgaya 
(10) 0 ya (11) VaisbaJi (12) Vikramsila (13) 
N etarhat (14) B tla (15) RaDchi (16) 
Balmikin8gar (17) Lauri -Nandang rb (J8) 
Raxaul (19) Bok TO 120) Dh nbad (21) 
Jam h: dpur (22) P ra oath (23) Sitamarhi 
(24) Madhubahi (25) Jirad i (26) Sonepur 
(27) Haz riba h (28) Bhimbandh (Mooghyr). 
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(b) The amount spent by the Deptt. of 
Tourism and ITDC in B bar 10 develop 
tourism during the Vllh Five Year Plan 
(1980 81 to 1984·85) is Rs , 152.05 lakhs in 
comparison to a Iota I expendi (lire amount 
of Rs. 606 ' .63 Jakhs spent by the Deptt. of 
Toudsm and ITDC for all tbe rest of the 
States and Union Territorie . 

Changing of the Financial Year 

833. SHRI SANAT KUMAR MANDAL : 
Will the Minister of FINANCE be pleased 
to state: 

(a) whether Union Government have 
finally decid ed to stick to the present 
financial year (April to March) and has 
rejected the Jba Committee Tecommenda-
tion to switch over to the ca lendar y a r; 

(b) if so. the considerations which have 
weighed with Government in arriving at 
this decision; and 

(c) the merits and demeri IS of changing 
over the Boar..cial year to January to 
December or july-june as sugge ted by the 
Jha Committee, as compared to the preseot 
set-up? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FJNANCE (SHRI 
JANA-RDHANA POOJARY): (a) to (c). 
The matter is under consid ra tion of the 
Governmentt in consultation with the Sta te 
Governments, k epiog all relevant factors 
in view. 

[ Translation] 

Loans Advanced to Bogus Firms [ by 
Calcutta Based Brancb of Allababad Bank 

834. SHRI MOHD. MAHFOOJ ALI 
KHAN : Will the Minister of JNANCE 
be pleased to state: 

(a) wh tber the Calcu : ta·based branch 
of Allahabad Bank has advanc d loans to 
some bogus firms; 

(b) jf 0, the nameS cf th se firms and 
tbe a mount of Joan given in an irregular 
manner; 

(c) wh thee the officer of thi ban 
re ~lso il)volv", J , t.his d ali 

(d) jf so, whether any action has been 
taken against tbo e bank officers/employee 
who are involved in this fraud; and 

(e) if not, the reakons tberfor ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJAR¥) : (a) and (b). 
S/Shri R .K. Jain, S K. Poddar and J .P. 
Poddar, in colJusion among themselves and 
in connivar.ce with s()me official f Bank of 
Baroda at its different branches in Calcutta, 
managed to obtain large oredit facilities in 
the nature of kite flying and group transac .. 
tions a nd subsequent Iy through letters of 
credit facilities granted to them. The three 
bra nches of the bank at Calcutta bad a so 
co-accepted the bills to facilitate their 
discounting through other banks in Calcutta. 
inclding AJlahabad Bank. Howe er, the 
transactions involving Allahabad Bank do 
not appear to b fraudu lent. 

(c) to (e) . Do not arise. 

(Engli~h] 

'India on tbe House Scbeme' (or Attracting 
Tourists io the Country 

835, SHRI BALASAHEB VI HE 
PATIL : Will the Mini ster of PARLIA-
MENTARY AFFAIRS AND TOU ISM 
be pJeased to sla te : 

(a) whether his Ministry bas announced 
a new cherne called "India on the Hou 0" 

to a t tract more tourists; 

(b) whether the scheme bas bee.n pub .. 
Ii bed without properly tying liP the details 
and making full arrangements with the 
concerned 8utb rities; and 

(C) xpectations/target for nerating 
more touri t i nffow in tbe country and tho 
financial I ains xp cted 1 

THE MI' I T R 0 PA LIA .. 
MBNTARY A FAIR AND TOURISM 
(SHRI .K.L. B A A ) : ( ) Y , Sir. 

(b) No. Sir. 

C) In the ' r t ear of er tiOD . 




